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Perred by sub-section (1) of Section 122 of]
1961(43 of 1961) and in supersession of all
tions in this regard, the Central Board of
ditects that the Appellate Assistant Commig
of the Ranges specified in Co.1 of the schg
perform their functions in respect of -all p
assessed to income-tax in the Income-tax C}f
District specified in the corresponding eng
excluding all persons and income assessed E
which the jurisdiction vests with the Comid
tax (Appsals}. ' ' -
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(F.No.261/7/83~1T3): In exercise of the powers con-

the Income-tax Act,
nrevious notifica~-
Direct Taxes heraby
sionar of Income-taXx
dule below, shall
srsons and income
rcles, Wards and

ry in Co, (2) thereof
o income~tax over
ssioner of Incomew

Range with Head Quarters '~ Income-ta
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Central L1
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Appellate Assistant
Commissioner of Income-
tax, Range-I, '‘Bangalore
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Mysore $ir
" Mandya §iT
Hassan

Tumkur

Appellate Assistant
fommissioner of Income=
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Bangalore

ir

ircla,

Bangalore

Bangzlore.
gn Section, Bangalore
s ] to ViI, Bangalore
Circle, Bangalors

of orders passed
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, Channapatna
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3, Appellate Assistant 1, Circle
~ Appelilate # T ~I111, Bangalere
Eomm1591oner of Income- .2+ Salary Ciréles, Bangalore
Bax, Rangse-111, -~ .3, Kolar Circle, Kolar
angalore 4., Coorg Circle, Mercara

- 5, Chickmangalur Circle Chickm
& Udupi Circle, Udupi - sngatur
‘7. Mangalore Circle, Mangalore -
g8, Estate Duty cum Income Tax o

circle, Bangalore ' ;

9, Estate Duty cum Income-tax .
" pircle, Mangalore

10, Fstate Duty cum Income Tax

o _girecle, Hubli, :
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4, Appellate Assistant . 1, Hubli Circls, Hubli -
Commissioner of Income-— 2. Dharwar Circle, DharuaT
tax, Rarn Dharwar Range, 3, Gadag Circle, Gadag
Hubli : ' 4. Shimoga Circle, Shimoga
‘ 5, Raichur Circle, Raichur
6., Gulbarga Circle, Gulbarga
7. Bellary Cirecley Bellary
8, Hospet Circle,: Hospet = -
g, CRitradurga Circley Chitradurga
.19, Karwar Circle, Karwar S
11. Davangere Circle, Davangste
12. Bijapur Circle, 8ijapur
, 13, Bagalkot Circle, Bagalkot
5. Appellate Assistant = - 1, Belgaum Circle, Belgaum
Commissioner of Income-
tax, Belgaum-Range,
- Belgaum, .

Panaji circle, Panaji

6. appsllate Assistant
, Margao Circle, Margaod

Commissioner of Income=
tax, Goa Range, Goa
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_ yhereas an {ncome~tax Circle, Ward or District or part
therecf stands transferred by this notification from one range

to gnotheT range, 2 appeals-arising out of the asssssments

made in that Incaome-tax circle, Ward OF District or part thereqﬁfa
and pending immediately:before the date of this notification

pefore Appellate Assistant Commissioner of the range from whom

thst Income-taX Circle,'ward'or District otT part thereof is \\éi 4
transferred, shall From_yhe‘data this notification takes sffect 7

T

Eontd.-...Sfé



-3 a
he transferred tb and dsal
Commissioner of tha range

District or part thereof is transferred,

t w.th by the Appell
to whom the said Ci

.te Assistant
cle, Ward or

This Notification shall take effect flrom 1=12~1983.
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(KALYAN CHAND)
Undey Secretary
Central- Board of Direct Taxes
10
The Manager,
Govt, of India Presas,
Mayapuri, New Delhi.
Copy to:
1. The Commissioner of Income-tax, Karngtaka, Bangaloré
2, The Registrar, Incone-tax Appellate ?ribunal, Bombhy
3. A.D.1. (R5 & P) Bullotin, New Delhi
4, E,D./Ad, VI Sections
5, I.T.C.C. Section (2 Copies)

The Joint Secretary & Legal Advisory
Shashtri Bhawanp New Delhi.
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+ Secretary
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